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Government of India
Ministry of Law and Justice
Department of Legal Affairs

Shastri Bhawan, New Defhi,
Dated the Sth January, 2012,

As per the orders of the Competent Authority and in supersession of all the

previous orders on the subject, the following distribution of work in the Department
of Lagal Affairs is made with immediate effect:-

L. (i) Shri N. K. Nampoothiry, Special Secretary will be responsible for proper
implementation of National Litigation Policy including Legal reforms, Legal

Education and Judicial Reforms. The following officers will be in his group
for the above purposes:-

1. Shri T.N.Tiwari, JS&LA(in respect of National Litigation Policy)
2. Shri P.B.Singh, JS&LC

3. ShriY.K.Singh, ALA

Shri N. K. Nampoothiry, Special Secretary will also be overall in charge of
conduct of litigation in respect of Supreme Court, High Courts, and various
Benches of Central Administrative Tribunal and Lower Courts. He will also
be in charge of the Monitoring Cell for the functioning of Government
Lawyers. The following officers will report to Him in these matters :

1. Shri T.N.Tiwari, JS&LA in respect of litigation in Supreme Court ;

2. Shri Balbir Singh, ALA in respect of litigation in High Court of Delni and
CAT;and

3. Shri S.D.B.Chenzi, DLA, in respect of litigation in lower courts in Delhi.
{iifl) Shri N. K. Nampoothiry, Special Secretary will also look after the work
relating to the amendments to the Arbitration and Conciliation Act, 1996,
Commercial Division of High Courts Bilt 2009 and alternative dispute
resolution {ADR). The following officers will report to him in these matters:

1. Shri D.Bhardwaj, JS&LA;
2. Shri Mahendra Khandelwal, DLO;

(iv)
T

Any other work that may be assigned by the Law Secretary.

Continued....2/-
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| 2. Shri A.C.Prakash, Additional LA

t 3. Shri B.L. Choudhary, Additionat

: LA

1 & Arbitrator, DGS&D

‘l [Additional charge of Labour ]

| 4. Shri Ram Lal, Additional LA

| 5. Shri Kranti Deo, Additional LA

! [Contract Officer- DGS&D &
OSD {Litigation) DGS&D §

6. Shri 0. P. Bagri, DLA

7. Smt. Poonam Suri, ALA

8. Shri Baljit Singh, ALA.

1. Shri R. Rajangam, Additional LA |

N
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_Allocated

Agro & Rural Industries
Development of N.E. Region
DGS&D.

Disinvestment

Information Technotogy

Lok Sabha & Rajya Sabha Secretariats
Planning Commission
Corporate Affairs,

Information & Broadeasting
Law and Justice

Social Justice & Empowerment
Tribal Affairs

Food Processing Industries
Posts

Steel

Minority Affairs

Labour and Employment
Heavy Industries
Parliamentary Affairs

C&AG
Ministries/Departments not specified
elsewhere.

Conveyancing work.

Dr. S.5. CHAHAR, JS&LA

1. 8h. Inder Kumar, Addl. LA

! 2. Shri RK. Srivastava, DLA

3. Shri B.K.Kulshreshta, ALA(DD(L)
Directorate of Estates

4.8hri T, K. Malik, ALA

5. Shri M.N.Singh, ALA
(Sr. Counsel, CPWD)

6.Dr. D.V.Rao, ALA (L.&DO)

O NoO O S W

10,
1.

Commerce & industry (Except DGS&D)
Consumer Affairs,

Food & Public Distribution
Environment & Forests

Housing and Urban Poverty Alleviation
Urban devefopment

Rural Development

Panchayati Raj

Water Resources

Tourism,

Shipping.
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i ; 1. Shri R. S. Shukle, Addl L/

‘  (Defence)

i L 2.5hri 8. R, Mishra, DLA {fAHA- 1S |
“ ; Divn

| ‘ 3. Smt. Zoya Hadke, DLA

\ . 4, 8hri G, 8. Yadav, DLA

‘ | 5. Shri M. S. Tarig, DLA (NCB)

| | 6. Shri Mahesh Tyagi, DLA

\‘ 7. Shri Dev Kant, DLA {Drugs

1. fgriculture and Co-gperstion
2. External Affairs
Cverseas indians Affairs

. Women & Child Development,
. Science & Technology

2
3
' 4, Health and Family Welfare
5
6
7

. Home Affairs,

8. Culture,
| 9, Petroleum & Natural Gas

10. Defence

! {11, HRD i
| | Division) | 12. Road Transport and Highways. !
l 1 8. Shri D. K. Behera, ALA {IB) { 1
\ \9 Shri B. S. Majhi, ALA (Defence} | .\
|
= l \ — |
\ V. Dr. GEETA RAWAT, JS&LA. \ Arbitration in the PMA,
| | Dio Pubiic Enterprises.
|
1 - T —
v, \137 KAITHAL., JSBLA, | Railways.
1 i
_ L ,,,,, R ‘ _ .
v | sHRI ABDUL AZIZ, | cal
l 1. Shri Ramayan Yadav, Additionat
1 LA
2. Shri G. K. Chakraborty, DLA
3. Shri Hasnain Qureshi, DLA
(Vll. \,\ SHRI T.N, TIWARI, JS&LA. 1. Central Agency Section
o " 11.Cabinet Secretariat -
Vil SHRI M.K. SHARMA, JS& LA | 2. Civit Aviation.
1 ‘ ! 3.Prime Minister's Office
| i 1. Shri P.K. Behera, DLA(NTRO! | 4 President Secretariat
| | PMO) | 5.UPSC.
| 2. Dr. RJ.R. Kashibhatla, DLA 6 Files pertaining to CBl
\3 Shri 0. Venkateshwariu, ALA 7.D0PT
4. Shri Jai Shanker Mishra, ALA

8.Coal and Mines
9.Power

10.New and Renewabte Energy Sources

|
‘1
|
1
l

n

|

| |

\IX. \ SHRI S. K. MOHAPATRA, JS & LA

Department of Telecommunications
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S HHREID. BHARDWAY 1. Finance

i 2. Gcean Development,

| 1. Shei Ramesh Chander, DLA | .
| 2. Shri Rajveer Singh Verma, ALA 1 3. Youth Affalrs, !
| 3 Smt. Kusumn Lata Singh, ALA ! 4, Chemicals & Fertilisers, |
| ; ‘15 Electronics, |
!\ '\‘ 5. Atomic Energy i
} ] e Textiles |
{ o . 8. Micro Small & Medium industries.

fll.

The work relating to administrative matters has been assigned as under:-

FE [ SectionfWork

‘\ Nawes of the officers i
@ \ Judicial Section \

S |
Shri 0. P. Bagri, DLA

Mutual Assistance in Civil

1 Shri Satish Chandra, JS&LA
' \ Matters (MLAT) & Hague Shri O. P. Bagri, DLA
| Convention
(i) \ Notary Cell - A\ Shri mder Kumar, Additional Legal Adviser \
(i) \‘ Implementation Cell \ 1. Shri MK Sharma JSBLA |
e 2. Shii Y. K. Singh, ALA !
|- RTl Matters \ 1. Shri R. Ragupathi, AS (Appellate Authority) !
L {Main Secretariat) | 2. Shri Nirmal Singh, Director- CPIO i
l \ 3. Smt. Asha Sota, US ~ CAPIO. \
() " Branch Officers l 7.5bri G. S. Yadav, DLA (Adv. A & Adv. B}
\ Advice A, B & C Sections 2. Sh. Baljit Singh, ALA {Adv. C).
,,,, i M e
{v) | Matters relatmg to Parliament Shri Satish Chandra, JS&LA.
. \ Questions,
{vi} | Library & Research Section

|
‘
1.Dr. RJ.R. Kasibhatia, DLA, Branch Officer \
2. Smt. Champa Bisht, Librarian \\
B

|
i
[‘ Central Agency Section, hri T.N.Tiwari, JS&LA {In-charge)

|
!l
B { Integrated Finance i ShriC.Viswanath, AS&FA |

! .2
|
|
:

|

17
2. Shri H.C. Azad, D S (F)
Ey

|

i

Shri MK Sharma, JS&LA (Admn) 1
. Shri G.D. Sharma, US. \
1

|

1

| ‘admnli(LA) Section
|

| Vigilance Unit
\

Shri D. Bhardwa], JS&LA & CVO

Shri Nirmai Singh, Directcr

Dr. R.JR. Kasibhatla, DLA e
. Shri Nirmal Singh, Director. -1

. Smt, Asha Sota, US ]

Admn.Il (LA} Section \‘ PPPP

N"‘{""!\’ZA N

(- - 2L
| PG, Cell 1
| |
[

|

. Dr S S Chaha' JS&LA

1. '
2. Shri G. D, Sharma, US - !
1

i
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3. Tr.$ S Chakar, JS&LA
: 2. Smi. Asha Sota, US
i ; |

i Cash (LAY B T ShiMKSharme, J5&8LA

_ . . 2.8hiD Choudhury US

tation Centra and R&  ; Smt. Asha Sota, US B T

; T4 Thief Controlier of Accounts

| . . |2 ShyiNirmal Singh, Director
\ {xvi) | Hindi Unit ‘ 4. Shri M.K Sharma, JS&LA (Rajbhasha

i | | Adnikari) |
L ! . \V 2. Smt. Mumtaz Jahan, DD(OL) |
\ {xvii) l Protocol Dificer ‘\ Shiri Baljit Singh, ALA ﬂ\
L _ o i o |
mviii) )‘ ir-charge, Branch Secretariats, | ‘\‘
| i
1 . . . . I -
\ “ - Mumbal 1 Dr. T.C. Kaushik, Senior. Governinent. |
| [ . » |  Advocate, o - 71\
\‘ |- Kolkata 1"Sh. Suresh Chandra,JS&LA i
[ e I
‘ | - Chennai Ms. R, Jayalakshmi, Assistant Legal Adviser ‘1
] i i |
i i _ . i I e o
\ | - Bangalore “ Shri G. C. Mishra, Deputy Legal Adviser |
! o |

{M. K. Sharma)

Joint Secretary and Legal Adviser

Copy to:

The Officers concerned.

PS to Hor'ble MLJ / PPS to Law Secretary.

PS to Spacial Secretary / PS to Additional Secretary / PS to CVO.

Director & CPIO/ Deputy Director (OL) Under Secretaries.

In-charge Advice ‘A’ & ‘B’ Section | Advice ‘C’ Section.

Admn. 1 Admn. 11l Admn. IV [Judicial Section { Notary Cell / implementation
Cell / Lit. (HC) / Lit{LC) / CAT{ Cell) / Hindi Unit/ Vigilance Unit / PG Cell.

7.

Member Secretary, Law Commission/ Member Secretary, NALSA/ Registrar,
ITAT.

{n-Charge, Central Agency Section, New Dethi.
9.

In-charges of Branch Secretariats - Mumbal / Kolkata / Chennai / Bangaturu.
10.

SSA, NIC Cell with the request to upload the above Order on the website of
the Department.

11. Personal files of the Officers
12. Cifice Order File.
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